ITEM NO.39 REGISTRAR COURT. 1 SECTION II
SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS
BEFORE THE REGISTRAR MR. RAJESH KUMAR GOEL

Petition(s) for Special Leave to Appeal (Crl.) No(s).
7653-7654/2016

INDRAJIT MALLAH Petitioner (s)
VERSUS

STATE OF U.P. Respondent (s)

(with appln. (s) for c/delay in filing SLP and permission and

office report)

Date : 01/05/2017 These petitions were called on for hearing today.

For Petitioner(s)

Ms. Anvita Aparajita, Adv.
Krishan Pal Singh,Adv.

For Respondent (s)
UPON hearing the counsel the Court made the following
ORDER
None appears for the sole respondent, despite due
service.

Registry to process the matter for being listed before

the Hon'ble Court, as per rules.

(RAJESH KUMAR GOEL)
Registrar
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